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. FOURTEENTH KERALA LEGISLATIVE ASSEMBLY
Fifteenth Session
BULLETIN=—PART 1
( Brief Record of Proceedings )
Tuesday, July 2, 2019
No. 180
The Assembly met at 9.00 a.m. with Mr. Speaker in the Chair.
Questions :
Four Questions ih the list of Questions posted for the day were answered orally. ‘
Announcement by the Speaker :

The Speaker informed the House off the appointment of Shri K. Rajan as’
Government Chief Whip w.e.f 28-6-2019 ‘

Motion regarding the amendment in the Assembly Calendar

The House adopted the following motion moved by the Honble
Chief Minister Shri Pinarayi Vijayan:

“aimmene o®08 MW2IVBWES  al®IMEmde  AVEIBEMOTIMIw)
@R 1&:0laflgag @einzoled 2lem® sssn®l amom 2019  @eeer @mvo

50 ool eaggloogulsc aUed  aVGIBEMO ew’lmomooﬂ oY aue
o@aomlean.”
Adjournment Motion :

The Speaker withheld consent to the moving of an adjournment motion
given notice of by -‘Shri V. S. Sivakumnar and three other Members regarding the
serious situation reported to have arisen among students and parents due to the
reported delay in determining fee structure for. self financing Medical and Dental
courses in the State.

In protest against the attitude of the Government i in this matter the Members
belonging to opposmon staged a walk out. :

Calling Attention :

1. Shri K. J. Maxy called the attention of the Minister for Fisheries, Harbour
Engineering and cashew Industry to the necessity to rebuild roads in
Chellanam Coastal Area urgently and to complete the construction of
Chellanam Fishing Harbour. The Minister made a statement thereto.

KNPP. 843/2019(ii).
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2. Dr. M. K. Muneer called the attention of the Chief Minister to the
necessity to take steps to enable Non-Resident Keralites to cast proxy vote
in the forthcoming election to Local Self Governments in 2020. The Chief
Minister made a statement thereto.’

The matters under Rule 304 : -

The matters raised in the House by Members under Rule 304 are listed below:
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The Ministers concerned made statements on the respective subjects.
Presentation of Reports :

The Following reports were presented:

(1) The Periodical Report of Subject Committee - as on 31* March 2019.

(2) The Report on the action taken on the recommendations contained in the
Third Report of Subject Committee-I on the scrutiny of demands for grants for the
Financial Year 2018-2019.

(3) The Periodical Report of Subject Committee-II as on 31¢ March 2019.

(4) The Report on the action taken on the recommendations contained in the
Third Report of Subject Committee-II on the scrutmy of demands for grants for
the Financial Year 2018-2019.

'(5) The Periodical Report of Subject Committee-TII as on 31* March 2019.

N (6) The Report on the action taken on the recommendations contained in the
Third Report. of Subject Committee-1II on the scrutmy of demands for grants for
the Financial Year 2018-2019.

(7) The Periodical Report of Subject Committee-VII as on 31¢ March 2019.

(8) The Report on the action taken on the recommendations contained in the
Third Report of -Subject Committee -VII on the scrutiny of demands for grants for
the Financial Year 2018-2019.

(9) The. Periodical Report of Subject Committee-XI as on 31* March 2019.

(10) The Report on the action taken on the recommendations contained in
the Third Report of Subject Committee-XI on the scrutiny of demands for grants
for the Financial Year 2018-2019.

(11y The Thirty Seventh to Fdrty First Reports of the Local Fund Accounts
Committee.

(12) The Fifth Report df the Committee of Privileges and Ethics.




(13) The Tenth Report of the Committee on the Welfare of Women,
Transgenders, Children and Differently Abled.

Legislative Business

DRr. T. M. Thomas Isaac, Minister for Finance and Coir introduced the
Kerala Appropriation (No.2) Bill, 2019 and moved that the Bill be taken up for
consideration.

The following Members took part in the discussion:
Shri V. S. Achuthanandan
Shri A. P. Anil Kumar
Smt. C. K. Asha
Prof. Abid Hussain Thangal
Shri Mathew T. Thomas
Shri K. Dasan
Shri Roshy Augustine |
Shri C. Krishnan
Shri I. B. Satheesh
Shri P. Unni

 Shri D. K. Murali
Shri C. Divakaran
Shri N. Samsudheen
Shri T. V. Rajesh
Shri V. S. Sivakumar.

~ DR. T. M. Thomas Isaac, Minister for Finance and Coir replied to the points
raised during the discussion. Then the Kerala Appropriation (No.2) Bill, 2019 was
taken up for consideration, put to vote and passed.

The House adjourned at 4.17 p.m. to meet again at 9.00 a.m. on Thursday,
July 4, 2019.

o C. Jos,

Secretary-in-charge.



